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FORM A

PUBLIC ANNOUNCEMENT
(Uncer Reguistion 6 of the insolvency and Bankruptcy Board of India
(Inzoivercy Resclution Process for Corporate Persans) Reguiations, 2018)

FOR THE ATTENTION OF THE CREDITORS OF
STANDARD MOTOCORP PRIVATE LIMITED
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3 | Authonty under which corponie Registrar of Companies, Gaalior
dobice i8 incosporated / registend

4. | Corponie idemity No. / Limied US0E0OMP020PTO051 117
Liabaty isentiScation No., of

£ | Addmoss of the mgistorod office and | Fict 8/ 18, Ward 33, Standad Mana,
principel office (f any) of coponate mmmmmm

6 | Insohency commencement dae in mmmmmmmm
respect of coponmte deblor wotste of NCLY on 29072006}

7. | Esimaned date of cosurn of 24t January 2027 (180t oays from the
FEovency nesoiution process rmsoivency commencement date Le, 28.07.2028)

& | Nama and egsTanon numoer of | Mr. Soursibh Makan!
the rsohency professioral actrg | 188, 1P0-001/19P01266/20162019/ 12047

a5 Irtenm resobtion professional
. | Addnss and emai of the inerim Gufu Kepa, Aot No. 96, Neetsanth Colony
resohnon profossionad, o% mmmm 302021

| regseedwihthe Boad | Emal mapenjoriigmad com

10, | Addness and el 1o be used for mhmmmwm
OeSponaence with the intedm Quonns Road, Mo, Rojasmnan - 302021
etk Son profissonsl Emat Dtssrcanimotocop@yreloom

1. | Last date for submession of claims | 12th Aughst, 2026

| 14¢h doys from the date on which omder wes

) uploaded on the webeite of NQLT e 29.07.2026)
12 | Cuarsses of areciorns, if oy, under Not yet Asoertared

14, (3) Relovant Forms and | (0) W Bk it/ /bt gov ey honmey/ cdownioads

Notice Is hereby ghven that the National Company Larw Tribunal, Indare Bench, has ordered

mocmmdamcuwmqmmmmd&ammp
gvg;cz(l’gwma’m. (Order was uploaded on the websiie of NCLT on
)

The creditors of Standard Motocorp Private Limted, are herebyy catied upon to submit
thelr ciams with proaf on or before 12% August, 2026 to the Interim Resciution
Professional at the acdress mentioned against entry No, 10,

The firancisl creditors shall submit their claims with proof by electronic means only. Al
other craditors mary submit the claims with proaf in persan, by post or by electronic means.
Submission of False or misleading proofs of clalm shall attract penaities,

Date: 31072028 Mr., Sourabh Malpani
Resolution Professional

Place: Jalpur leterim
Reg. No.: IBBYIPA-00L/1P-PO1265/2018-2019/12047
having AFA: AA1/120487/02/311226/ 106684 valld upto 31-Dec-26
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